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FT.3M. 605(37).— Fra T TLHTL A, TPT THF ATATH, 1956 (1956 1 48) (orer =o/ zoe
TET I ATATAIT Fl AT ) A T 3F T ITIRT (1) F Fefiq AT A T 9IT q0FN F 92F
TREgT 3T TSN #oATT HT ATSE=AT HEAT .3, 598(E) ariE 12/02/2024, ST 9RA & TSI,
AT, 90 I, Gve 3, UG (i) H THAT &r T2 off, T Tod 5T & A< Sorer § NH351 %
T, 27 5 .H1.154 (AEAT - AEgedT - AALAT - EL - GRAT - NAIL) (T AR FTHLAT) TF 6
EUE UT A TATST 6 (HHIT, AR, TFeT T AT & (o0 IT AT | UG AqAT +
farfafEe sy =1 oroT9 2 o oo strer it = iy off

3Y 3 AT T T 3 ATATATH FT a7 3F FT ITLTT (3) F o1 ardra "¢ 3 7T Q0¥
3T Q0 ATH 0 ¥" T "I TMHT " 3f¥ "Ave TrF "SI § TehTfora ot 1 o ;

ST HEAH TITAFRTET T €77 3T & dgd A% AT T g 8, o 9% 3= & @ g 6w

39T 3T =9 9 fAver= B T

ST HETH AT 7 3h STTAHIH il 7T 39 il STLTT (1) F AT H, Fea T TRl SqAT
BRI

887 G1/2025 @)
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qd: T, Feal T LRI, TAT TR 6T Ih TS ITH g7 I 9T (< I ATA =TT hiT 91T 39
& ITETT (1) BT T& AhAT FT TART FId g0, Tg =0T Fdl & 6 3% dqg=1 § AfAfee gfa #1
A Th ST o o0 7S T ST =R ;

ST T, Fea 1T GLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FAT g o6
TH ATEAAT o TSI § THRH I, I AT § [AAeg GH T Beea t § I g arcdfds &9
o Fear e | [Afga g1 sttt

AT
ToT TS & Jet ol & NH351 & f.#. 27 & fo. Y. 154 (agar - areaige«n - Sty - S -
AT - ATYR) (ST AT SAEAT) 3 forg srofer it ST Areft ST afa sreram w<=qr e R

TS FT AT O S &7 AT AT

EIEED FIET0T HEAqT S %1 TR T B IFA || I FT 8T || et/ Raag =t wr
s (R ) i

1 2 3 4 5 6

T T ATH: Fhara afeslm

e 7 919 GrEaar

1 34 fare fasft T 0.3116||[vrstaTe FTegaTs Ffem,
HEAATE FI@ATS A=
34 PAIKI 3

2 34 i fasft T 0.1869|[vhstaTe FTegwTe Fazfe,
HgeraTs FregArs At
34 PAIKI 3 / PAIKI 1

3 35 BEl T 1.368|[fTT+aT FResiraTs a9wTs,
UKEINERRICECE CIES
UEEIRERICEECE GIES
UEEIKIRIEEEE CIE
SIYATE o T, TaT
TATATS TTAET, AL(HTTS
FTATATS TTHAAT, ATLA e
STATATS TTAET, FUTA
TATATS TTAET

35

4 36 firT BEQ F 0.0348)|[iwraT Rresframs agwrs,
UCEIRERRICE L CIES
UEGEINEEIEEEE CIED
UEEIRIGIEECE GIE)
SIYATE o T, TaT
EIEIEIERIECIRC I E L EY
EIEIEIERIECIAEIGIE L
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HILT =T TSI AT

CICICIERICEINCEIERE
EICIGIERIEEL
36 PAIKI 2

36 o+

0.3691|[TZaqToft ZTaT TASTHTE,

AT TEAATS TS TATE,
et e washars,
LTI T TS TS,
T TR TS,
TLEATI FegeTATE
TASHTTS, TXEdToT STTee
TASATS

36 PAIKI 1

38

0.5206||ZTarEs frgars 21,

SIS HIGATE FEIT,
AHATI HIGATS TR,
@I gLeraTs Faly,
STAITATS ZTATS, FRIT,

[XTRT ZLATATE Fl¥ al |
& ATl AT U FEIT

38

39

0.0921 |[Tasfiars gemefiaTs,

AT gqeofiaTs, gAY
e HHATS [ALATL
T, ATAATS gemefiars,
THT EaT AATS,
STHTOTT HgeTwTs WTs,
STHTO e TATS,
THTOT e wATs, TATeit
[RESKIERE IS

39

40 fo=

1.9261|[FEFTT =T

40 /1 PAIKI 1

e T AT

186 &=

E

0.222

EEIRRINCIEEEIEAE L L IEY
186/ PAIKI 1

10

190 &=

El

0.0504

e TgATS fagaars
190 PAIKI 1

11

190 f=

El

0.0149

G FEHAGATE TLATE, AT
TATATS G, ATHTAATS
TEATTATE Ge ML A g
HTEAT FUTEA THTATS G2,
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FATREA TAToTaTE e
TR S HTEAT A
TS g

190 PAIKI 2

12

221

0.7008

EIREREECIERILEICIE
221

13

222 f=

0.345

T ATLOTATE, TTTATS
222 PAIKI 1

14

222 fa=

0.2286

ATRAT ATAHATE TIRTATE,
AT ATATA FTETATE, FaaT
AT 2raTeTE AT A
STRTATS, ST STHETSa
STATATE, FEAAT SATTFATS
AR =T SfreTs
TR, AITaTaT SaFATS
e, fraree stagars
EIGRINRGECE R EE T IES
AT, TAATE TALATE
R, frefreams aogaTs
AR, FAToTT ATE
TR, FIATE AAFATE ATEAT
222 PAIKI 3

15

223 A=

0.3027

FIGATE AGATS TEAT
223/2

16

224 A

0.659

FTEAT TAEATE AGATS
224 PAIKI 1

17

2271

0.0129

AT g TS TSTATE
227 /1

18

22712

1
3 3 I P

0.7215

XU ZHHEATE FAqTATS,
IBERESECICIFE T CR IR
RXTT qRATHTE FAAATE,

RTIT AAE TS HAaeTE,

TR ATAATE AT
22712

19

239 o=

0.0572

T THATATS AATTATS
239 /2 PAIKI 2

20

352 =

0.1564

GIEIERIGEIEEERERIIES
GIEIRRISIECEREUIEIEY
352/ 1

21

352 o=

0.1537

T AT SATLATS SITHATS
352 / 2 PAIKI 1
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22

353

0.1873

AT efrEwTs FrgaTE,
TEATATA TTITAATS, TITAAT
353/ PAIKI 2

23

374/1

0.0563

FITE AUET TTGIEATE, T
FHETAT TBIEATS, TS
faTataT TEETE, e
AT TTBIEATS, TS
forzTaTs TorgrEwTE, Jive

Mreaears wrgeaTs, ke
IEKIERES EIEEIE)
374 /1

24

383

0.8984

ST AT ST TS
383 / PAIKI 2

25

433/2

0.0168

e AT FIASATS
TSYAT & TAT, G astare
SRS, e ATaTe
STEATE, G2 Tga STETHTE,
G AT &AL, G2
AT STEaTs, Ge odras
STEAATE [EILATE & T T, Ge
ST, =T FYTATE Fe,
ALAATE HITATE e,
HAATE HYTATE G

433 /2

26

435

E

0.0212

BRECIMIENECIFEEEIRIE
435

27

437

E

0.3418

Frefear fgaare favsfiare
437

28

74/2

E

0.118

AT ATCraTE g 4aTe,
SRR el AROTTE,
ST AGATE ATCATE
74/ 2

29

74/3

El

0.2597

SRTSTOTATE SRS TATE TRiaT
74 /3

30

75

El

0.0757

TBTEAAT AAGEATS ATEATS
75

31

76/1 fa e

E

0.0869

FATST HrgHTE TEHTTHATE,
FATST FLITATS TLHITHATE,
FATST AT HIAATS
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TSIYATY 3 AT, FITET
SHTETTTS TLHTqHATS, FATST
TEATS TLHTTHATS, FATET
FoReoTere TR TqATS, FATET
HEdad TEaEATs, RTaeT
TRISHTATE ATt fBea=T
FEATATS ATATATE, FTo=r
ATLOTTS ATATATE, FBvaer
B e ATATATE, FeTowr
ERIECEIRIE I EraEal
THIATAST ATATATE, STHAST
MrfeaTs e, wiorweTe
QIEECIA M IC G
megaTs e, feefugam
TriEEaTs BT, sere=s
Tiferears e, weawms

ULEEGIERCARES]
76 /1 PAIKI 1

32

76/1 T

0.0303

USERIEKIEEEICUIN
76 /1 PAIKI 2

33

76/2 T

0.0091

FErqeraTs AreoTaTE gt

76 /2 PAIKI 1 / PAIKI 2

34

76/2 T

0.0103

farqeraTs ATTHTE ErEt

76/ 2 PAIKI 1/ PAIKI 1

35

76/2 T

0.0061

farqeraTs ATTHTE ErEt

76/ 2 PAIKI 5 / PAIKI 2

36

76/2 o

0.0285

STATATE ATLOTATS gL@ToT
76 / 2 PAIKI 5 / PAIKI 1

37

76/2 o

0.0084

ST ATLATE TLHAR
76 / 2 PAIKI 4 / PAIKI 1

38

76/2 o=

0.0273

LTI STTAAATE FgqaATS
76/ 2 PAIKI 3

39

77 fo=

4
3 B B B B I I P

0.0194

EIEERINEIV R IR LI
77 PAIKI 1/ PAIKI 1/ PAIKI
2

40

77 fo=

1
L

0.0341

FIeAT FeuerFHT fadaT
77 PAIKI 1 / PAIKI 1 / PAIKI
3

41

77 fo=

0.0106

Frefear fFfmars frgeras,
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HILT =T TSI AT

7

Frefear Arastars g,
Frefear qrerars fagaars

77 PAIKI 1 / PAIKI 1 / PAIKI
1

42

77 fo=

0.0176

Frefear fFfmars frgers,
Frefear Arastars g,
Frefear qrerars fAagaars
77 PAIKI 3

43

77 fo=

0.0911

Frefear Ffmars frgeras,
Frefar Arastars g,
Frefear qgrerars fagaams
77 PAIKI 1/ PAIKI 2

44

78

El

0.0326

TETTATE ATATS FHefSaT
78

45

79

El

0.0534

TETTATE ATATS FHefSAT
79

T BT ATH: ST

e FT A1T9; TsSrar

46

1m

0.4483

SELMICICEEEIERIE: GIED
STIERT TTGISATS 9 ATE,
STIERT ZLHAATS AL,
SECRRECIEEIERE CES
STIET AT ATATE,
STAHT ZATA 9SI9TE,
STAT SATCHATA SqATE,
SECREAREEKIE CIES
ATASTATE FAS(ATE T3IE
HAHEATS TS 147E 1T3E
EEEIEREEIEIER T
HHEANTE FASATE TBTE
ST TASTATE T3rE
ATASIITE HASTATS TT3TE (9 /
2)

1/1

47

103 fa=

0.027

HS[ATe FIBTATE [TTB AT [
AT Ot , WATTe FTRATE

AT |, qLIrATE FTRATE
et , forgaaTs Fraars
et (203 9T ¢ )

103 PAIKI 1
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48

104 fa=

IGEil

T

0.0053

TTSTATE fi=oTs e
(0% Y ¢ /8T 3)
104 PAIKI 1/ PAIKI 3

49

109 fa=

0.1311

ST ATATATE FATATE (0%
T 9 /T ?)
109 PAIKI 1 / PAIKI 2

50

109 f=

0.0357

TISTITATS WS TS ey
(2o T ¢ /T ¢)
109 PAIKI 1/ PAIKI 1

51

188 fo e

0.9421

fY AR TZAT (944 [ 9 3T)
188/1 A

52

188 fo e

0.9421

= At T d=ET g
QAN RE VR CIRUAE
9]

188 /1 A/ 2 PAIKI 1/ PAIKI
1

53

188 fo e

4.957

= At I d=ET 'g
QAR VR NPT
)

188 /1 A/ 2 PAIKI 1/ PAIKI
’

54

95 i

0.021

STET ATHATE FIBTATS (24
CEIRNACIRE
95 PAIKI 1/ PAIKI 1

55

96 o

0.0031

TS AT ATTATE GHITSIHTE
AT ATATE FIEEAT
EESEIEEIE IR CERi
FRTaT STt FeshT (4%
EEARS!

96 PAIKI 1

56

96 fae

0.0248

FISSIAT ZETIT TS (2%
CEIRSRCT D)
96 PAIKI 4 / PAIKI 2

57

96 fa=

0.1304

FIES AT THATS ZHLTSTATS
(ST /TH )

96 PAIKI 4 / PAIKI 1
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9

58

96 fae

0.0679

FIES AT THETHATE GHISTATS
GSREIRVACIRD)

96 PAIKI 5 / PAIKI 1

59

96 fae

0.1822

TS AT TATATTS
FECSTATE ¥, . a1 (&8 el
%)

96 PAIKI 6

60

96 fae

0.2985

FIES AT TIATAATS
FHALSIATS L. . T (&% Tt
R)

96 PAIKI 2

61

96 o

0.3417

ERIERCIRE I IECIRIN
et ffreare Fredtar (2%
T 3 )

96 PAIKI 3

62

96 o

0.0766

AT fTEqTE FIESAT (2%
TR 3/ TH )
96 PAIKI 3 / PAIKI1

T HT ATH: FSTAT

63

231

0.0619|[FTeTe FIATE AT I T

T, TETATE FATE
ATSIAT , HRTATE e TS
FATEIAT , AATSTATS FATS
AT (239)

231

64

232 7=

0.0165|[xfarw s dfirewre W, gy

fredrs @29 (32 / T

?)
232/ PAIKI 1

65

232 7=

0.0032|[zr==fRiE warafig e

(R3R/TFT /T Q)
232/ PAIKI 1/ PAIKI 1

66

233

0.004/|[TeT@ =T THfiFaTS

AT
(R3%)
233

67

234 o=

0.0094|[HEATE TTEHTE FILE,

ATt HYWTE A
(R3Y T 9)
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234 PAIKI 1

68

241

forsft T

0.1704

AT AAE TS qasi 9T
, ATetaT fAesraT

AAEATS, ATATIT HETT9TS

HALENTE (R62)
241

69

242

0.0449

ST TATS STTSTATS FAToiT
HHTATS QTHSHTATS <aToft
(R¥R)

242

70

244

0.0282

TS gLaTHATS 24T
AT ZLaTHATE 24T,
TAAHTE LRTANTE aTvT
IEEREIEEERIEECIE
FHTAT ERATEATE ZaTot
(R¥¥)

244

71

245 o=

0.0068

FFATE SISTATS Sas T
(¥4 T R)
245 PAIKI 2

72

246 {7

0.0428

[BEEEIER BRI CIR]
(R THTY)
246 PAIKI 1

73

253

0.0297

REEICEREEICIECICIEOT]
(=43)
253

74

254 o=

0.0725

AT AEE TS qasi T
, ATT AT
HAEATS | ATATAT TS
HAEHATS (WY T ¢)
254 PAIKI 1

75

255 faq

0.2089

AT TTIEATS gESIaTS
(Ru4 TR 3)
255 PAIKI 3

76

255 =

0.2096

ATV FEATATE ZLSATHTS
(244 T 7))
255 PAIKI 1

77

255 o=

0.039

UIGIEGRCEEIEEEIERE
(Ruy T 2 /T R)
255 PAIKI 2 / PAIKI 2
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78 255 fir fasft EEl 0.1372|[FFeraTE TS SaaA
(Ruy TR /T Q)

255 PAIKI 2 / PAIKI 1

79 261 fir fasft EEl 0.0645|[FRITOfT ATAATE
qTITAHATS (3% ¢ Tt ¥ )

261 PAIKI 4

80 261 fae st O 0.0388|[FrTToft fergaTe
TLTAHATS (€2 TR 3)

261 PAIKI 3

81 261 faroft EiEl 0.0208|[FrFR=T afiamae sfasfars
(e QT Q)
261 PAIKI 1

82 262 fir ol EEl 0.0237|[TT=IETa oriaTe AgATE
(RERTHTR)

262 PAIKI 9

83 262 fir GEil Edkl 0.0222|[TTrETe FrorgaTe HgATE
(382 FFT 20)
262 PAIKI 10

84 262 fir ol EEl 0.0267|[TTSTEHLATE AATE
(RERTH Q)
262 PAIKI 1

85 262 fo sft EEl 0.0332|[7T==TE THITHTE ATASATE
(ReRTAT3/THTR)

262 PAIKI 3 / PAIKI 2

86 262 fir BEl T 0.0203||qwFTa s Tt
ERIERICIRSE IER I AT
Ao ST EAqTE ITaeTe
FhReTATS fiT=aTe TS
EEERRIESE IR A

ERERIEEIERAESEIEY
CIEEIC]

262 PAIKI 3 / PAIKI 1

87 262 firT Rt T 0.0391|[qfTa dfiwaTe et
ERIERECIRSEIER I AT
A e I EwTE TTHeTe
FhReTATS fiTaTs TS
EEERRIESE IR A

EEERIEEIERAIESEIEY
CIEEIC]

262 PAIKI 4

88 262 far st kRl 0.0906||drers TS geshtaTS AT
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(ReRTFT2/TH 9)
262 PAIKI 2 / PAIKI 1

89

262 fa=

el kRl 0.0078

qTeETes AL TATS FTASTATS
(RERTHT L)
262 PAIKI 6

90

268 {7

faroft EiEl 0.1042

TS SATHATAT FTGHTE,
FIvE e ATS FEETE 3%
fafaears (vec T 2)
268 PAIKI 1

91

269 fa=

roft EEl 0.0342

ZaToft THAWTE aTasiaTs
(R UATY)
269 PAIKI 5

92

269 fa=

GEil Edkl 0.021

AT T EwTS FTaSaTe,
AT THITATE ATaS(IoTS
(e T 3)

269 PAIKI 3

93

269 fa=

roft EEl 0.0215

EEIIRIE I EET I EY
(R} T Y)
269 PAIKI 4

94

269 =

Areft kRl 0.0431

AUt TS ATasi e,
SATOT THETATE ATaSTATE
(RERTHTE)

269 PAIKI 6

95

269 =

faroft EEl 0.0035

EEREGIFRCE R IR

IENIEREERCEEIEE IR
(&R T Q)

269 PAIKI 1

96

282

ol EEl 0.0538

TIEATS TIFATS T,
FIRTHATS THAATS TS
(Re¢R)

282

97

284

ol FiEl 0.0311

AU ATROTATS GRS
(Re¥)
284

98

285 o=

ol EEl 0.1852

AT FHSATS TAXTSAATE (
KAREIRS!
285 PAIKI 1

99

286 o=

forft LS lEaa S 0.1099

TLAATS FEATATS FATUT (
HARLIRY)
286 PAIKI 1
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13

100

286 o=

0.0413

TS EYATHATS SaTuT
HAT ZLATHATE 2T
SRAATS ZLATHATS 2aTof
fzeraTs geaTaTs TamiT
FHTAT EIATEATE ZaToft
(Res T 2)

286 PAIKI 2

101

289 fa=

0.0321

ENEECIFEESECIFECIRT
(e /THT 2 /T 9)
289/ PAIKI 2/ PAIKI 1

102

294 T

0.0129

BRI RERCIEREEIR Y
(RRYTH )
294 PAIKI 1

103

295

0.0175

TIA AT TIEHTS ATTITATS,
(=3%)
295

104

67 o=

0.0078

T HT ATATHATE, FITAATS
(2o T Q)
67 PAIKI 1

105

68

0.0094

ATATAT ATTATE TALTHATS
(<)
68

106

69 i

0.0042

WRIEEECREGIEECILT
RT9raTs SaTSTaTe <At
ZATofT (&2 T 9)

69 PAIKI 1

107

70 o=

0.0322

qrraTere weATS AT,
FrRereaTs wegwe faem,
LATIATE FATE fazeiar
(o T u)

70 PAIKI 5

108

70 o=

0.0149

AT areaTs ForATE
(0o T ¥)
70 PAIKI 4

109

71 o=

0.0155

STHAATITE, MEIAATS ST TAT
(g T Q)
71 PAIKI 1

110

72 e

0.0375

EESIRIEPEIEETUCEIEN
IERSRIRIENIERERE I E)
BEEEIRIE CIED Tk 1F)
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, T Ao
FEIEATE |, oS
AAHETS FLATATS
[ERSIRIEIEEIGIES
FLIAATS , AT 9ga+
FLIEATS , AT Tdta
FTIAATS T AT TAT (03
KEIRD)

72 PAIKI 1

111

73

0.0224

ST FXATATE FATS
(32)
73

112

74 fo=

0.0253

AT AATE ATLATE, A
AATS TILE, FAGTTATS
AIATE T

(@Y ThT 2)

74 PAIKI 2

113

74 fo=

0.0409

AT TLANTE TITE,
TS TLEAATS TITE,
SITEFHATE TS e
(% THT 9)

74 PAIKI 1

114

74 fo=

0.0178

AATAATE SIBTATE qILE,
THATE HBTATE AT (0¥
KEZEED

74 PAIKI 3

115

75 fo=

0.0572

ISTATE HATATE ATA=T
(o4 THT ¢ /T R)
75 PAIKI 1/ PAIKI 2

116

75 o=

0.0257

LS ATLTATS ALTHATE
(o4 T ¢/ TH Q)
75 PAIKI 1 / PAIKI 1

117

75 o=

0.0022

ST AT ZLAATS (oY
KEIRD)
75 PAIKI 1

118

76 o=

0.0866

TSt ATS Fastrars Trofiar
(e T R)
76 PAIKI 2

119

81 fu+

0.0106

TS TLIAHATS ATASATATS

(<9 /¢ R)
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81/4 / PAIKI 2

120

83 fi e

0.0365

AT FLITATE FATLATS
(c3&Rr 3 /8 9)

83 PAIKI 3 / PAIKI 1

121

83 fae

0.0431

TS ATTS FATO (<3
e 3 /T )
83 PAIKI 3 / PAIKI 2

122

83 fi e

0.0061

ATt FTGATE TEETATE
(<3 7))
83 PAIKI 1

123

84 fir

0.0686

STTATAT ATTSIITE =TT
USHITA T ARAZ Fl
AT ATATAATE ATOTSHTATE
=TT T JoaE (<6 T

2)

84 PAIKI 1

124

85 foe

0.0426

EEIEREECIERICEILEY

EEIEUCAREIRS
85 PAIKI 1

125

86 fae

0.0484

FTATOT FLAATE FAgeaaTs
(¢e T 9)
86 PAIKI 1

126

87 o=

0.0623

KEEREIRIRERRIECEE I
(co Tt ¢ /T 9)
87 PAIKI 1/ PAIKI 1

127

87 o=

0.0023

ESTTATS FATS TELAAT (
AR CIR D)
87 PAIKI 1

128

90 fa=

0.0135

ERERIEEIERIEIEIE
AT (R0 THT Y )
90 PAIKI 5

129

90 fae

0.0379

EIGEEIER I IR
FEEIRINE LS IES
AT TS SasrT (%0
KETICS)

90 PAIKI 2

130

90 fae

0.0056

THIITE FoAATTS ST T
, TGS Ao TATE
HESRITETREIRS!

90 PAIKI 4
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131 92 [BE T 0.0223|[AT=frare FHeTeTATS FaTofy,
IAEEIEEERE I ECCILT
FTAHITATE FHLSTATS
EELIEED

92

132 93 fam fasft EiEl 0.0552|[TET@ AT TATATE TEHTHTE
EINGEREIRFAEIRD)

93 PAIKI 1 / PAIKI 1

Total 22.5486

[T, &. GJ/P/V/13/2019/3D2]
F97 5, A

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd February, 2025

S.0. 605(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, 598(E) Dated:12/02/2024 , published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-section
(i) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter referred to
as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule annexed to
the said notification for construction of Toll Plaza Maintenance, management and operation of NH351 in the stretch of
land from Km. 27 to Km. 154(MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA - JETPUR)
(prant office amreli) in the district of AMRELI in the state of GUJARAT.

And whereas the substance of the said notification has been published in “AVADH TIMES” dated 13th
March 2024 and “SUNDAY TIMES” dated 17th March 2024 under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH351 in the stretch
of land from Km. 27 to Km. 154(MAHUVA - SAVARKUNDALA - AMRELI - BAGASARA - VADIYA -
JETPUR) (prant office amreli) in the district of AMREL.I in the state of GUJARAT.

[State: GUIARAT |[District: AMRELLI |
SI. No. ||Survey/Plot Number|| Type of Land ||Nature of Land Area Name of Land
(in Hectares) Owner/Interested Person
Lt | 2 | 3 L4 | 5 | 6

|Ta|uk: Kunkavav Vadia

|Vi||age: Khakhariya

1 |[34 Min |[Private ||Agriculture || 0.3116|[PANKAJBHAI KALUBHAI
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VIRADIYA, MEHULBHAI
KALUBHAI VIRADIYA
34 PAIKI 3

2 34 Min

Private

Agriculture

0.1869

PANKAJBHAI KALUBHAI
VIRADIYA, MEHULBHAI
KALUBHAI VIRADIYA
34 PAIKI 3/PAIKI 1

Private

Agriculture

1.368

GAMBHVA VIRIJIBHAI
BACHUBHAI, GAMBHVA
VIJYABEN BACHUBHAL,
GAMBHVA LILIBEN
BACHUBHAI, GAMBHVA
SHANTABEN BACHUBHAI
SPOUCE OF THE DECEASED,
GAMBHVA CHANABHAI
GANDABHAI, SANJAYBHAI
BABABHAI GAMBHVA,
ARVINDBHAI BABABHAI
GAMBHVA, BHARTIBEN
BABABHAI GAMBHVA,
VARSHABEN BABABHAI
GAMBHVA

35

4 36 Min

Private

Agriculture

0.0348

GAMBHVA VIRIJIBHAI
BACHUBHAI, GAMBHVA
VIJYABEN BACHUBHAI,
GAMBHVA LILIBEN
BACHUBHAI, GAMBHVA
SHANTABEN BACHUBHAI
SPOUCE OF THE DECEASED,
GAMBHVA CHANABHAI
GANDABHALI, SANJAYBHAI
BABABHAI GAMBHVA,
ARVINDBHAI BABABHAI
GAMBHVA, BHARTIBEN
BABABHAI GAMBHVA,
VARSHABEN BABABHAI
GAMBHVA

36 PAIKI 2

5 36 Min

Private

Agriculture

0.3691

PARABTANI DAYABEN
RAVIIBHAI, PARABTANI
PRAFULBHAI RAVIIBHAI,
PARABTANI PRITIBEN
RAVIIBHAI, PARABTANI
DHARMISTHABEN RAVIIBHAI,
PARABTANI ROHIT RAVIJIBHAL,
PARABTANI CHANDRESHBHAI
RAVIIBHAI, PARABTANI
DIPTIBEN RAVIIBHAI

36 PAIKI 1

Private

Agriculture

0.5206

HIRBAIBEN BHIKHUBHAI
KAHOR, JAYRAJBHAI
BHIKHUBHAI KAHOR,
MAMTABEN BHIKHUBHAI
KAHOR, NIRMALABEN
HARESHBHAI KAHOR,
JAYPALBHAI HARESHBHAI,
KAHOR, RENUKA HARESHBHAI
KAHOR GUARDIAN OF MINOR
NIRMALABEN H KAHOR

38

Private

Agriculture

0.0921

RAVIJIBHAI DHARAMASHIBHALI,
UMEDBHAI
DHARAMASHIBHALI, PRAPTANI
MADHUBEN MANUBHAI

SPOUCE OF THE DECEASED,
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SUNILBHAI
DHARAMASHIBHAI, PRAPTANI
RUPALBEN MANUBHALI,
PRAPTANI MEHULBHAI
MANUBHAI, PRAPTANI
SONALBEN MANUBHALI,
PRAPTANI NIRUBEN
MANUBHALI, PRAPTANI
VIPULBHAI MANUBHAI

39

40 Min

Government

Waste Land

1.9261

SARKARI GAUCHAR
40/1PAIKI 1

|Vi||age: Tori

9

186 min

Private

Agriculture

0.222

VEKARIYA BIPINBHAI
JERAMBHAI
186/ PAIKI 1

10

190 min

Private

Agriculture

0.0504

KHUNT GANDUBHAI
VITHTHALBHAI
190 PAIKI 1

11

190 min

Private

Agriculture

0.0149

KHUNT HASAMUKHBHAI
BACHUBHAI, VARSHABEN
PRAVINBHAI KHUNT,
AAKASHBHAI PRAVINBHAI
KHUNT GUARDIAN OF MINOR
VARSHABEN PRAVINBHAI
KHUNT, TRUSHALIBEN
PRAVINBHAI KHUNT
GUARDIAN OF MINOR
VARSHABEN PRAVINBHAI
KHUNT

190 PAIKI 2

12

221

Private

Agriculture

0.7008

VORA JAYRAJBHAI
PRAGIJIBHAI
221

13

222 min

Private

Agriculture

0.345

GADHE NARANBHAI
RAVATBHAI
222 PAIKI 1

14

222 min

Private

Agriculture

0.2286

BASIYA BAVKUBHAI
HADABHAI, BASIYA LILABEN
HADABHAI,BASIYA BACHIBEN
HADABHAI,BASIYA MANUBEN
HADABHAI,BASIYA
JASUBAIBEN HADABHAI,
VASANTBEN JIVAKUBHAI
BASIYA,CHANDABEN
JIVAKUBHAI
BASIYA,SHANTABEN
JIVAKUBHAI BASIYA,GITABEN
JIVAKUBHAI
BASIYA,PARASANBEN
JIVAKUBHAI BASIYA,
RAMBHAI VALKUBHAI
BASIYA, KISHORBHAI
VALKUBHAI BASIYA,
KAILASHBEN VALKUBHAI
BASIYA, KANUBHAI
VALKUBHAI BASIYA

222 PAIKI 3

15

223 min

Private

Agriculture

0.3027

MANGALUBHAI LAKHUBHAI
BASIYA
22312

16

224 min

Private

Agriculture

0.659

BASIYA GABHARUBHAI
LAKHUBHAI
224 PAIKI 1
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17

22711

Private

Agriculture

0.0129

MAYANI BHIKHUBHAI
RAJABHAI
22711

18

221712

Private

Agriculture

0.7215

HIRPARA HASAMUKHBHAI
KESHAVBHAI, HIRPARA
JAYANTIBHAI KESHAVBHAI,
HIRPARA SURESHBHAI
KESHAVBHAI, HIRPARA
MANSUKHBHAI KESHAVBHAI,
HIRPARA ATULBHAI
KESHAVBHAI

22712

19

239 min

Private

Agriculture

0.0572

BASIYA SOMLABHAI
SELARBHAI
239/2 PAIKI 2

20

352 min

Private

Agriculture

0.1564

SAVALIYA SANTOKBEN
JINABHAI, SAVALIYA JIVUBEN
JINABHAI

352/1

21

352 min

Private

Agriculture

0.1537

PANSURIYA BABUBHAI
JERAMBHAI
352 /2 PAIKI 1

22

353

Private

Non -
Agriculture

0.1873

POSHIYA DHIRUBHAI
MOHANBHAI, NATAVARLAL
GOPALBHAI POSHIYA

353/ PAIKI 2

23

374/1

Private

Agriculture

0.0563

BORAD MANIBEN
RANCHHODBHAI, BORAD
GOVINDBHAI RANCHHODBHAI,
BORAD AMBABEN
RANCHHODBHAI,BORAD
DIVALIBEN
RANCHHODBHAI,BORAD
LABHUBEN RANCHHODBHAI,
BORAD MITHABHAI
RANCHHODBHAI, BORAD
GIRDHARBHAI
RANCHHODBHAI, BORAD
LILIBEN RANCHHODBHAI
37411

24

383

Private

Non -
Agriculture

0.8984

HIRAPARA VELAIJIBHAI
THAKARSHIBHAI
383/ PAIKI 2

25

433/2

Private

Agriculture

0.0168

KHUNT PARVATIBEN
KANJIBHAI SPOUCE OF THE
DECEASED, KHUNT VRAJLAL
JADAVBHAI, KHUNT
SHARADABEN JADAVBHALI,
KHUNT INDUBEN JADAVBHAI,
KHUNT BHANUBEN
JADAVBHAI, KHUNT
MUKTABEN JADAVBHAL,
KHUNT SHANTABEN
JADAVBHAI SPOUCE OF THE
DECEASED, KHUNT DAYABHAI
PUNJABHAI, KHUNT MANIBEN
PUNJABHAI, CHAMPABEN
MATHURBHAI KHUNT,
ATULBHAI MATHURBHAI
KHUNT, SANJAYBHAI
MATHURBHAI KHUNT

433/2

26

435

Private

Agriculture

0.0212

HARAKHANI KESHAVBHAI
DEVIJIBHAI
435
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27

437

Private

Agriculture

0.3418

KOTADIYA VITHTHALBHAI
VIRJIBHAI
437

28

7412

Private

Agriculture

0.118

VEKARIYA NARANBHAI
HARIBHAI, VEKARIYA
KASHIBEN NARANBHAI,
VEKARIYA CHANDUBHAI
NARANBHAI

7412

29

7413

Private

Agriculture

0.2597

JAGADISHBHAI
THAKARASHIBHAI VEKARIYA
7413

30

75

Private

Agriculture

0.0757

TALAVIYA MANSUKHBHAI
AANADBHAI
75

31

76/1 min

Private

Agriculture

0.0869

KYADA BHIKHUBHAI
PARASOTAMBHAI, KYADA
SURESHBHAI
PARASOTAMBHAI, KYADA
SARITABEN KANTIBHAI SPOCE
OF THE DECEASED, KYADA
JAGADISHBHAI
PARASOTAMBHAI, KYADA
PRAFULABEN
PARASOTAMBHAI, KYADA
KIRANBEN PARASOTAMBHALI,
KYADA SNEHALBEN
PARASOTAMBHAI, HIRPARA
PRAGIIBHAI NATHABHAI,
HIRPARA VALLABHBHAI
NATHABHAI, HIRPARA
NARANBHAI NATHABHAL,
HIRPARA PUTALIBEN
NATHABHAI, HIRPARA
JAYABEN NATHABHAI,
HIRPARA RALIYATBEN
NATHABHAI, AMRUTBEN
GOVINDBHAI HIRPARA,
RAMANIKLAL GOVINDBHAI
HIRPARA, CHAMPABEN
GOVINDBHAI HIRPARA,
BABULAL GOVINDBHAI
HIRPARA, DILIPKUMAR
GOVINDBHAI HIRPARA,
JAGADISHCHANDRA
GOVINDBHAI HIRPARA,
BHARATBHAI GOVINDBHAI
HIRPARA

76 /1 PAIKI 1

32

76/1 min

Private

Agriculture

0.0303

GONDALIYA CHAMPABEN
BABUBHAI
76 /1 PAIKI 2

33

76/2 min

Private

Agriculture

0.0091

VIPULBHAI NARANBHAI
HARKHANI
76 /2 PAIKI 1/ PAIKI 2

34

76/2 min

Private

Agriculture

0.0103

VIPULBHAI NARANBHAI
HARKHANI
76 /2 PAIKI 1/PAIKI 1

35

76/2 min

Private

Agriculture

0.0061

VIPULBHAI NARANBHAI
HARKHANI
76 /2 PAIKI 5/ PAIKI 2

36

76/2 min

Private

Agriculture

0.0285

DAYABHAI NARANBHAI
HARKHANI

76 /2 PAIKI 5/ PAIKI 1
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37

76/2 min

Private

Agriculture

0.0084

ANJANABEN BABUBHAI
BORISAGAR
76 /2 PAIKI 4/ PAIKI 1

38

76/2 min

Private

Agriculture

0.0273

HARKHANI ANILBHAI
KESHAVBHAI
76 /2 PAIKI 3

39

77 min

Private

Agriculture

0.0194

KOTADIYA PRAVINBHAI
VINODRAY
77 PAIKI 1 /PAIKI 1/PAIKI 2

40

77 min

Private

Agriculture

0.0341

KOTADIYA KALPESHKUMAR
VINODRAY
77 PAIKI 1 /PAIKI 1/PAIKI 3

41

77 min

Private

Agriculture

0.0106

KOTADIYA BIPINBHAI
VITHTHALBHAI, KOTADIYA
LALJIBHAI VITHTHALBHAL,
KOTADIYA SURESHBHAI
VITHTHALBHAI

77 PAIKI 1/ PAIKI 1/ PAIKI 1

42

77 min

Private

Agriculture

0.0176

KOTADIYA BIPINBHAI
VITHTHALBHAI, KOTADIYA
LALJIBHAI VITHTHALBHAL,
KOTADIYA SURESHBHAI
VITHTHALBHAI

77 PAIKI 3

43

77 min

Private

Agriculture

0.0911

KOTADIYA BIPINBHAI
VITHTHALBHAI, KOTADIYA
LALJIBHAI VITHTHALBHAL,
KOTADIYA SURESHBHAI
VITHTHALBHAI

77 PAIKI 1/ PAIKI 2

44

78

Private

Agriculture

0.0326

PRADIPBHAI BABUBHAI
KOTADIYA
78

45

79

Private

Agriculture

0.0534

PRADIPBHAI BABUBHAI
KOTADIYA
79

|Taluk: Bagasara

|Vi||age: Pithadiya

46

1/1

Private

Agriculture

0.4483|[DABASARA

BAVCHANDBHAI
SHAMBHUBHAI,
DABASARA
RANCHHODBHAI
SHAMBHUBHAI,
DABASARA HARSUKHBHAI
SHAMBHUBHAI,
DABASARA DILIPBHAI
SHAMBHUBHAI,
DABASARA JAYABEN
SHAMBHUBHAI,
DABASARA HANSABEN
SHAMBHUBHAI,
DABASARA JYOTSANABEN
SHAMBHUBHAI,
DABASARA DUDHIBEN
SHAMBHUBHAI,
SHAMAJIBHAI SAVIJIBHAI
RATHOD, MANSUKHBHAI
SAVIJIBHAI RATHOD,
PARESHBHAI SAVIJIBHAI
RATHOD, AMANBHAI
SAVIJIBHAI RATHOD,
BENABEN SAVIIBHAI
RATHOD, NANAJIBHAI
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SAVIJIBHAI RATHOD (1/1)
1/1

47

103 Min

Private

Agriculture

0.027

MANJULABEN KALABHAI
PIPALIYA SPOUSE OF THE
DECEASED, MANISHABEN
KALUBHAI PIPALIYA,
SURESHBHAI KALUBHAI
PIPALIYA, VIPULBHAI
KALUBHAI PIPALIYA ( 103
PAIKI 1)

103 PAIKI 1

48

104 Min

Private

Agriculture

0.0053

RAJESHBHAI DHIRUBHAI
PIPALIYA (104 PAIKI 1/
PAIKI 3)

104 PAIKI 1/ PAIKI 3

49

109 Min

Private

Agriculture

0.1311

BOGHARA BALABHAI
DUDABHAI ( 109 PAIKI 1/
PAIKI 2)

109 PAIKI 1/ PAIKI 2

50

109 Min

Private

Agriculture

0.0357

RAJESHBHAI BHIMAJIBHAI
BOGHARA (109 PAIKI 1/
PAIKI 1)

109 PAIKI 1/ PAIKI 1

51

188 Min

Government

Waste Land

0.9421

SHREE SARKAR PADTAR (
188/1 A)
188/1 A

52

188 Min

Government

Waste Land

0.9421

GAUCHAR SHREE GRAM
PANCHAYAT KHATU ( 188/
1 A/2PAIKI1/PAIKI 1)
188/1 A /2 PAIKI 1/PAIKI 1

53

188 Min

Government

Waste Land

4.957

GAUCHAR SHREE GRAM
PANCHAYAT KHATU (188 /
1 A/2PAIKI1/PAIKI 1)
188 /1 A /2 PAIKI 1/PAIKI 1

54

95 Min

Private

Agriculture

0.021

BOGHARA BATUKBHAI
KALABHAI (95 PAIKI 1/
PAIKI 1)

95 PAIKI 1/PAIKI 1

55

96 Min

Private

Agriculture

0.0031

KOTADIYA BALUBHAI
HANSRAJBHAI , HANSABEN
BALUBHAI KOTADIYA,
NIRAJBHAI BALUBHAI
KOTADIYA, NIMISHA
BALUBHAI KOTADIYA ( 96
PAIKI 1)

96 PAIKI 1

56

96 Min

Private

Agriculture

0.0248

KOTADIYA HANSABEN
BALUBHAI (96 PAIKI 4/
PAIKI 2)

96 PAIKI 4 / PAIKI 2

57

96 Min

Private

Agriculture

0.1304

KOTADIYA RAMESHBHAI
HANSRAJBHAI( 96 PAIKI 4 /
PAIKI 1)

96 PAIKI 4 / PAIKI 1

58

96 Min

Private

Agriculture

0.0679

KOTADIYA RAMESHBHAI
HANSRAJBHAI( 96 PAIKI 5/
PAIKI 1)

96 PAIKI 5/ PAIKI 1

59

96 Min

Private

Agriculture

0.1822

KOTADIYA BHAGVANBHAI
HANSRAJBHAI RE. TORI ( 96
PAIKI 6)

96 PAIKI 6

60

|[96 Min

||Private

||Agricu|ture

0.2985|[KOTADIYA BHAGVANBHAI |
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HANSRAJBHAI RE. TORI (96
PAIKI 2)
96 PAIKI 2

61

96 Min

Private

Agriculture

0.3417

HANSABEN DHIRUBHAI
KOTADIYA, VIRAL
DHIRUBHAI KOTADIYA (96
PAIKI 3)

96 PAIKI 3

62

96 Min

Private

Agriculture

0.0766

HANSABEN DHIRUBHAI
KOTADIYA (96 PAIKI 3/
PAIKI1)

96 PAIKI 3/ PAIKI1

|Vi||age: Hadala

63

231

Private

Agriculture

0.0619

LILABEN KANUBHAI
LATHIYA SPOUSE OF THE
DECEASED, PRAVINBHAI
KANUBHAI LATHIYA,
MAHESHBHAI KANUBHAI
LATHIYA, MANOJBHAI
KANUBHAI LATHIYA (231)
231

64

232 min

Private

Agriculture

0.0165

RAVIBHAI DHIRUBHAI
BHANDERI, PIYUSH
DHIRUBHAI BHANDERI ( 232
/ PAIKI 1)

232/ PAIKI 1

65

232 min

Private

Agriculture

0.0032

AJAYSINH PRABHATSINH
PARMAR ( 232/ PAIKI 1/
PAIKI 1)

232/ PAIKI 1/PAIKI 1

66

233

Private

Agriculture

0.004

PATOLIYA RAMNIKBHALI
AMBABHAI , HANSABEN
RAMNIKBHAI PATOLIYA (
233)

233

67

234 min

Private

Agriculture

0.0094

MADHUBHAI POPATBHAI
BORAD, DINESHBHAI
MADHUBHAI BORAD ( 234
PAIKI 1)

234 PAIKI 1

68

241

Private

Agriculture

0.1704

BHALIYA MANSUKHBHAI
SAVIIBHAI , BHALIYA
NIRMALABEN
MANSUKHBHAI, BHALIYA
SANDIPBHAI
MANSUKHBHAI (241)

241

69

242

Private

Agriculture

0.0449

JAYANTIBHAI SHAMJIBHAI
DEVANI, MUKESHBHAI
SHAMJIBHAI DEVANI (242)
242

70

244

Private

Agriculture

0.0282

SAMJUBEN HARDASBHAI
DEVANI, MANJULABEN
HARDASBHAI DEVANI,
CHHAGANBHAI
HARDASBHAI DEVANI,
VITHALBHAI HARDASBHAI
DEVANI, HANSABEN
HARDASBHAI DEVANI ( 244)
244

71

245 min

Private

Agriculture

0.0068

CHANDUBHAI JETHABHAI
TIMBADIYA (245 PAIKI 2)
245 PAIKI 2
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72 246 min Private Agriculture 0.0428|[MILANBHAI
MANSUKHBHAI DEVANII (
246 PAIKI 1)

246 PAIKI 1

73 253 Private Agriculture 0.0297||[RASILABEN MANJIBHAI
BABARIYA (253)
253

74 254 min Private Agriculture 0.0725|[BHALIYA MANSUKHBHAI
SAVIJIBHAI , BHALIYA
NIRMALABEN
MANSUKHBHAI , BHALIYA
BHARATBHAI
MANSUKHBHAI (254 PAIKI
1)

254 PAIKI 1

75 255 min Private Agriculture 0.2089||DEVANI POPATBHAI
HARJIBHAI (255 PAIKI 3)
255 PAIKI 3

76 255 min Private Agriculture 0.2096||DEVANI VALLABHBHAI
HARJIBHAI ( 255 PAIKI 1)
255 PAIKI 1

77 255 min Private Agriculture 0.039||[GITABEN RAMESHBHAI
DOBARIYA (255 PAIKI 2/
PAIKI 2)

255 PAIKI 2 / PAIKI 2

78 255 min Private Agriculture 0.1372|[RAMESHBHAI
VALLABHBHAI DOBARIYA (
255 PAIKI 2/ PAIKI 1)

255 PAIKI 2 / PAIKI 1

79 261 min Private Agriculture 0.0645|[SANGANI ATULBHAI
PARSHOTAMBHAI ( 261
PAIKI 4)

261 PAIKI 4

80 261 min Private Agriculture 0.0388|[SANGANI MILANKUMAR
PARSHOTAMBHAI ( 261
PAIKI 3)

261 PAIKI 3

81 261 min Private Agriculture 0.0208|[VEKARIYA SAVITABEN
BHIMJIBHAI ( 261 PAIKI 1)
261 PAIKI 1

82 262 min Private Agriculture 0.0237|[PAGHDAL SHANTABEN
MADHUBHAI (262 PAIKI 9)
262 PAIKI 9

83 262 min Private Agriculture 0.0222|[PAGHDAL GIRISHKUMAR
MADHUBHAI ( 262 PAIKI 10)
262 PAIKI 10

84 262 min Private Agriculture 0.0267|[PAGHDAL MADHUBHAI
SHAMBHUBHAI (262 PAIKI
1)

262 PAIKI 1

85 262 min Private Agriculture 0.0332|[PAGHADAL RAMESHBHAI
NANJIBHALI ( 262 PAIKI 3/
PAIKI 2)

262 PAIKI 3/ PAIKI 2

86 262 min Private Agriculture 0.0203|[MUKTABEN DHIRUBHAI
PAGHADAL, HARSHABEN
DHIRUBHAI PAGHADAL,
BHARTIBEN DHIRUBHAI
PAGHADAL, KISHORBHAI
DHIRUBHAI PAGHADAL,
RITABEN DHIRUBHAI
PAGHADAL,
GHANSHYAMBHAI
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DHIRUBHAI PAGHADAL
262 PAIKI 3/ PAIKI 1

87

262 min

Private

Agriculture

0.0391

MUKTABEN DHIRUBHAI
PAGHADAL, HARSHABEN
DHIRUBHAI PAGHADAL,
BHARTIBEN DHIRUBHAI
PAGHADAL, KISHORBHAI
DHIRUBHAI PAGHADAL,
RITABEN DHIRUBHAI
PAGHADAL,
GHANSHYAMBHAI
DHIRUBHAI PAGHADAL
262 PAIKI 4

88

262 min

Private

Agriculture

0.0906

SHAILESHBHAI
DHANJIBHAI PAGHDAL ( 262
PAIKI 2 / PAIKI 1)

262 PAIKI 2 / PAIKI 1

89

262 min

Private

Agriculture

0.0078

PAGHDAL NARSHIBHAI
KANJIBHAI ( 262 PAIKI 6)
262 PAIKI 6

90

268 min

Private

Agriculture

0.1042

BORAD JYOTSANABEN
BABUBHAI, BORAD
KISHANBHAI BABUBHAI
URFE BIPINBHAI ( 268 PAIKI
1)

268 PAIKI 1

91

269 min

Private

Agriculture

0.0342

DEVANI RAMESHBHAI
BAVIJIBHAI (269 PAIKI 5)
269 PAIKI 5

92

269 min

Private

Agriculture

0.021

DEVANI DHIRUBHAI
BAVJIBHAI, DEVANI
RAMESHBHAI BAVJIBHAI
(269 PAIKI 3)

269 PAIKI 3

93

269 min

Private

Agriculture

0.0215

DEVANI DHIRUBHAI
BAVIIBHAI (269 PAIKI 4)
269 PAIKI 4

94

269 min

Private

Agriculture

0.0431

DEVANI DHIRUBHAI
BAVJIBHAI, DEVANI
RAMESHBHAI BAVJIBHAI
(269 PAIKI 6)

269 PAIKI 6

95

269 min

Private

Agriculture

0.0035

MILANBHAI
MANSUKHBHAI DEVANI,
HINABEN MANSUKHBHAI
DEVANI ( 269 PAIKI 1)

269 PAIKI 1

96

282

Private

Agriculture

0.0538

POPATBHAI RAGHAVBHAI
BORAD, VASHRAMBHAI
RAGHAVBHAI BORAD (282)
282

97

284

Private

Agriculture

0.0311

DEVANI NARANBHAI
SURABHAI (284)
284

98

285 min

Private

Agriculture

0.1852

DEVANI SAMJUBHAI
DEVRAJBHAI (285 PAIKI 1)
285 PAIKI 1

99

286 min

Private

Agriculture

0.1099

BHARATBHAI
VALLABHBHAI DEVANI
(286 PAIKI 1)

286 PAIKI 1

100

286 min

Private

Agriculture

0.0413

SAMJUBEN HARDASBHAI
DEVANI, MANJULABEN
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HARDASBHAI DEVANI,
CHHAGANBHAI
HARDASBHAI DEVANI,
VITHALBHAI HARDASBHAI
DEVANI, HANSABEN
HARDASBHAI DEVANI ( 286
PAIKI 2)

286 PAIKI 2

101

289 min

Private

Agriculture

0.0321

JAGDISHBHAI ARJANBHAI
DEVANI ( 289/ PAIKI 2/ PAIKI
1)

289/ PAIKI 2/ PAIKI 1

102

294 min

Private

Agriculture

0.0129

PATOLIYA VINUBHAI
BHIKHABHAI ( 294 PAIKI 1)
294 PAIKI 1

103

295

Private

Agriculture

0.0175

PATOLIYA POPATBHAI
NARANBHAI ( 295 )
295

104

67 min

Private

Agriculture

0.0078

BHALIYA NATHABHAI
VASHRAMBHAI (67 PAIKI 1

)
67 PAIKI 1

105

68

Private

Agriculture

0.0094

BHALIYA BABUBHAI
VASHRAMBHAI ( 68)
68

106

69 min

Private

Agriculture

0.0042

NATHIBEN HANSRAJBHAI
DEVANI, GIRISHBHAI
HANSRAJBHAI DEVANI,
BAVCHANDBHAI
HANSRAJBHAI DEVANI ( 69
PAIKI 1)

69 PAIKI 1

107

70 min

Private

Agriculture

0.0322

SHANTABEN MADHUBHAI
VIRADIYA, KISHORBHAI
MADHUBHAI VIRADIYA,
SHUBHASHBHAI
MADHUBHAI VIRADIYA ( 70
PAIKI5)

70 PAIKI 5

108

70 min

Private

Agriculture

0.0149

VIRADIYA BALUBHAI
KARSHANBHAI ( 70 PAIKI 4)
70 PAIKI 4

109

71 min

Private

Agriculture

0.0155

JAYANTIBHAI
GORDHANBHAI BHALIYA
(71 PAIKI 1)

71 PAIKI 1

110

72 min

Private

Agriculture

0.0375

VIRADIYA MADHUBHAI
KARSHANBHAI, VIRADIYA
PARVATIBEN
KARSHANBHAI, VIRADIYA
AMBABEN KARSHANBHAI,
VIRADIYA NARANBHAI
KARSHANBHAI, VIRADIYA
MANSUKHBHAI
KARSHANBHAI, VIRADIYA
LALJIBHAI KARSHANBHALI,
VIRADIYA NANDUBEN
KARSHANBHAI, VIRADIYA
DHOLIBEN KARSHANBHAI
SPOUSE OF THE DECEASED
(72 PAIKI 1)

72 PAIKI 1

111

73

Private

Agriculture

0.0224

VIRADIYA KARSHANBHAI
BHAGUBHAI (73)
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112

74 min

Private

Agriculture

0.0253

BORAD BHANUBHAI
BABUBHAI, ANJUBEN
BHANUBHAI BORAD,
KULDIPBHAI BHANUBHAI
BORAD( 74 PAIKI 2)

74 PAIKI 2

113

74 min

Private

Agriculture

0.0409

HANSABEN GORDHANBHAI
BORAD, DHARABEN
GORDHANBHAI BORAD,
HARDIKBHAI
GORDHANBHAI BORAD ( 74
PAIKI 1)

74 PAIKI 1

114

74 min

Private

Agriculture

0.0178

BHAGVANBHAI JETHABHAI
BORAD, RATIBHAI
JETHABHAI BORAD ( 74
PAIKI 3)

74 PAIKI 3

115

75 min

Private

Agriculture

0.0572

PUNJABHAI MAIYABHAI
CHAVDA (75 PAIKI 1/ PAIKI
2)

75 PAIKI 1/ PAIKI 2

116

75 min

Private

Agriculture

0.0257

BORAD NARANBHAI
VIRABHAI (75 PAIKI 1/
PAIKI 1)

75 PAIKI 1/ PAIKI 1

117

75 min

Private

Agriculture

0.0022

DHAKAN DEVIBEN
HARESHBHAI ( 75 PAIKI 1)
75 PAIKI 1

118

76 min

Private

Non-Agriculture

0.0866

VELAIJIBHAI VIRAJIBHAI
RANIPA ( 76 PAIKI 2)
76 PAIKI 2

119

81 min

Private

Non -
Agriculture

0.0106

BORAD PARSHOTAMBHAI
NANJIBHALI (81/4 / PAIKI 2)
81/4 | PAIKI 2

120

83 min

Private

Agriculture

0.0365

DEVANI SURESHBHAI
BALUBHAI (83 PAIKI 3/
PAIKI 1)

83 PAIKI 3/ PAIKI 1

121

83 min

Private

Agriculture

0.0431

VINUBHAI BALUBHAI
DEVANI ( 83 PAIKI 3/PAIKI
2)

83 PAIKI 3/ PAIKI 2

122

83 min

Private

Agriculture

0.0061

DEVANI KALUBHAI
GORDHANBHAI ( 83 PAIKI
1)

83 PAIKI 1

123

84 min

Private

Agriculture

0.0686

SHANTABEN BHANJIBHAI
CHAUHAN EDUCATIONAL
TRUST VAHIVAT KARTA
SHREE NANDLAALBHAI
BHANJIBHAI CHAUHAN RE,
MUMBAI ( 84 PAIKI 1)

84 PAIKI 1

124

85 min

Private

Agriculture

0.0426

VAJIBEN KESHAVBHAI
PAGHADAL RE. HADALA( 85
PAIKI 1)

85 PAIKI 1

125

86 min

Private

Agriculture

0.0484

KAVANI SURESHBHAI
VITHTHHALBHAI (86 PAIKI
1)

86 PAIKI 1
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126

87 min

Private

Agriculture

0.0623

SAKHRELIYA VINUBHAI
DHANJIBHAI (87 PAIKI 1/
PAIKI 1)

87 PAIKI 1/ PAIKI 1

127

87 min

Private

Agriculture

0.0023

SANJAYBHAI KANUBHAI
SAKHRELIYA (87 PAIKI 1)
87 PAIKI 1

128

90 min

Private

Agriculture

0.0135

GHANSHYAMBHAI
RAJABHAI TIMBADIYA (90
PAIKI 5)

90 PAIKI 5

129

90 min

Private

Agriculture

0.0379

PARSHOTAMBHAI
MAVIIBHAI TIMBADIYA,
CHATURBHAI MAVIJIBHAI
TIMBADIYA (90 PAIKI 2)
90 PAIKI 2

130

90 min

Private

Agriculture

0.0056

RAMESHBHAI
VALLABHBHAI
TIMBADIYA,
HASHMUKHBHAI
VALLABHBHAI TIMBADIYA
(90 PAIKI 4)

90 PAIKI 4

131

92

Private

Agriculture

0.0223

NATHIBEN HANSRAJBHAI
DEVANI, GIRISHBHAI
HANSRAJBHAI DEVANI,
BAVCHANDBHAI
HANSRAJBHAI DEVANI ( 92)
92

132

93 min

Private

Agriculture

0.0552

PATOLIYA PUNABHAI
LAKHAMANBHAI VI. (93
PAIKI 1 /PAIKI 1)

93 PAIKI 1/PAIKI 1

Total||

22.5486||
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